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Adop ted 0 n 9-12- 83 

COMMlTI'EE ON PRIV AlE MOWERS' BILLS AND RESOLUTIONS 
(SntatIl IAk s.M.) 

SIXTY-SIXTH REPORT 

(Presented on 7-12-19~3) 

I. the Olairman 01. the Committee on PriVIYe Mcmbors" Bills and Resolutions,. 
baving been authorised by the Committee to present the Report on tbeir beba:1f; 
pre5Cllt this Sixty-sixth RepOrt. 

2. The Committee met on 5 December, 1983 for classification and allacation 
of time for discussion of Bills (vide Appendix) under clauses (b) and (c) of 
Rule 294{ I) of the Rules of Procedure. 

Classification and allocation oj time to BiNs 

3. The Committee considered classification and allocation of time for dis-
cussion of Bills specifi.ld in the Appendix. 

4. After considering aU aspects of the Bills, the Committee recommend 
that the Lokpal Bill, 1983 by Shri Chitta Basu be placed in category 'A' and all 
the remaining Bills be placed in category 'B'. The Committee recommend 
allocation of time for each of the Bills as shown in column 5 01 the Appendix. 

Recommnrdation 

5. The Committee reCommend that the classification and allocation of time 
to Bills by the Committee, as shown in the Appendix, be agreed to by the House. 

NEW DELHI; 

5 December, 1983 
14 A,rOhayana, I ii05(S;J;), -

G. LAKSHMANAN, 
Chairman, . 

Committee on Private Members' 
BilLf and Resolutions. 

rP.T.O. 



II. 
No. 

1 

Name of the Bill and tbe 
Membcr-in-c:barF 

2 3 

1. The Prevention or Crime BUI. 1983 by Sbri R.L.P. 96 of 1983 B 2 boars 
Verma. 

2. The Repruentation of the People (Amendment) 97 of 1983 B 2 hours 
Bill, 1983 (buertlDn DJ new uctlDn 16.4) 
by Sbri R. L. P. Verma. 

3. The Salary, Allowances and Pension of Members or 110 of 1983 B 2 hours 
Parliament (Amendment) Bill, 1983 (Amend,."t 41 
ut:llon 8A. f!tc.) by Shrl Doonpr Sinab. 

4. The Lokpal Bill, 1983 by Shri Chitta Basu. 107 of 1983 A 2 hours 

5. The Central Excises and Salt (Amendment) Bill, 1983 108 of 1983 B 2 houri 
(I",.rtkln DJ """ If!ctiDu liD, HE, f!tc.) by 
Shri Navin RaVlni. 
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